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Firein Mathura Refinery

844 SHRIANNAJOSH! Willthe Minister
ot PETROLEUM AND NATURAL GAS be
pleasedtostate

(a) whetherthe enquiry committed inves-
tigatinginto the fire Incidentin Mathura Refinery
inJanuary, 1993 has submittedits report,

(b) fso, the details thereof and

(c)ifnot the reasonsfordelay andthetime
by whichthe reports likely to be submitted?

THE MIINISTER OF STATE OF THE
MINISTRY OF PETROLEUMANDNATURAL
GAS (CAP SATISHKUMAR SHARMA) (a)
Yes Sir

(b)and(c)Accordingtothe Report the fire
ncidenttook place inexchangerareaof FCCU
of Mathura Refinery on 4th January, 1993 at
«bout6 163 m The!rewas caused due to
failure of a segment of p1.. e and auto ignition of
leakingoll The estimatedloss wasaroundRs
35lakhs The committee has recommended
improved Inspection Maintenance andopera-
tion procedures/ practices and installation of
additional safety featuresinthe plant

Promotion of Ayurveda

845 SHRIRAMAKRISHNAKONATHALA
Wil the Minister of HEALTH AND FAMILY
WELFARE be pleasedto state

(a)whetherthe outlay earmarkedfor the
Eighth Five Year Planinterms of real value by
Ayurvedaislessthanthatof Seventhfive year
Plan,

(b)1fso, the reasons therefor,

(c)whetherthe govemmenthave any pro-
posaltoincrease the bedstrength atAyurveda
dispensary-cum—hospital in Alhging, Delhi,
and
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(d)if so, the details thereof ?

THEMINISTEROF HEALTH AND FAM-
ILY WELFARE (SHRIB SHANKARANAND)
(a) and (b) The approved outlay forthe Indian
Systems of Medicine including Ayurveda and
Homoeopathy has been substantially increased
fromRs 43 25croresinthe7thPlantoRs 88
00crores during 8th Plan

(c)and(d) Th~ 2edstrengthis proposedto
beincreasedto 5 beds

Development of TBP

845 ShRIIMCHALEMBA Wilithe Min-
ister. ~ YME AFFAIRS be pleasedto state

(a) whether personnel of IndiaTibetan
Border Policel T B P have been postedin
several parts of the country,

(b)if so, the details thereof. State Union
Temtory—wise.

(c)whetherl T B P have achieved its
objectives

(d)ifso the detailsthereofand if not. the
reasonstherefor therefor

(e) whether the government propose to
withdraw this force from some parts of the
country

(f) if so the details thereof and if not,
reasons therefor

(g)thepnmaryfunctionsofl T B P ,and

(h) the steps proposedtobetakento further
broaden its functions?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF HOME AFFAIRS (SHRI RAJESH
PILOT) (a) Yes. Sw

(b) It will not be in the public interest to
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disclose thisinformation.
(c) Yes, Sir.

(d) ITBP has been effectively performing
its assigned role of guarding Indo—Tibetan bor-
der. ITBP has also been performing internal
security duties, whereverdeployed, inaprofes-
sional manner.

(e)and (f) Itwill notbe in the public interest
to disclose this information.

- (g)and(h) The primary function of ITBP is
to guard Indo—Tibetan Borderandto perform
such other duties as may be entrusted by the
Governmentto the Force fromtime totime.

[ Translation]

Subsidy to Bihar for Construction of
Tubewells/Bore Wells

847. SHRIMUMTAZ ANSARI:
SHRISURYANARAINYADAV:

Willthe Minister of WATER RESOURCES
bepleasedtostate:

(a) whetherthe | Union Government have
stoppedsubsidy beinggiventothe Govemment
of Biharforinstallation of tubewells /bore wells,
irmgation wells and for distribution of pump sets;

(b)if so, the reasons therefor;

(c) whether the Government propose to
restore the subsidy; and

(d)if so, the time by when itis likely to be
restored?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF URBAN DEVELOPMENT AND
MINISTR OF STATE INTHE MINISTRY OF
WATER RESOURCES (SHRI P. K.
THUNGON): (a)to (d) A Centrally Sponsored
Scheme of Ministry of Agriculture for Assis-
tance to Small and Marginal Farmers for Con-
struction of Shallow Tubewells/ Dugwells was
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in operation in 12 States including Bihar for
Special Forodgrains Production Programe Rice
& Wheat Districts from 1988—89t0 1991—92.
The expenditure was sharedbetweenthe States
and Centre on 50 : 50 basis. The Scheme was
transferredto the concerned States with effect
from 1.4.1992 as per the decision of National
Development Council (NDC).

Kidnappingsin Delhi

848. SHRIRAMLEKHAN SINGH YADAV
. Will the Minister of HOME AFFAIRS be
pleasedtostate:

(a) the number of incidents of kidnapping
andthe number of persons kidnapped in Dethi
during 1992 and 1993 sofar;

(b) the motives behind the commitment of
suchcrimes;

(c) whether attention of the Government
has beendrawn totheincidents of kidnapping of
the newly born children from the hospitals of
Dethiduringthelast sixmonths:

(d) ifso, the details thereof ;

(e) the hospitals from which such cases
havebeen reported;

(f)the steps beingtaken inthe regard ?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF HOME AFFARIS (SHRI P. M.
SAYEED) : (a) The number of incidents of
kidnappingand number of persons kidnapped
in Delhiduring 1992 and 1993 (upto 15.7.93)is,
asunder—

Year No. of cases Noofpersons
arrested

1992 723 742

1993 392 407

(upto 15.7.93)






